CENTRAL ADMINISTRATIVE TRIBUNAL
JODHPUR BENCH

; ORIGINAL APPLICATIONNO. 303/2003
. DATE OF DECISION : THIS THE 3ED DAY OF TULY, 2007,

CORAM
Hon'ble Mr. Kuldip Singh, Vice Chairman

Heon'ble M. R R Bhandari, Administrative Member

Trivendra Singh /0 Shri Beant Singh aged 43 vears, Flectricion 1.8, In the
Office of "Jan 1son Engineer, MES, Sriganganagar, Resident of 7 h 6, Javeahar
NAghT, St igm}gaid:g}d’.

..... Applicant.
By WMy, Vijay Mehia counsel for the applicant.
Versus
. ’ -L Union of Indiathrough the Secretary,
- Mmistry of Defence,
Kaksha Bhawan, new Deihi.
2 Commander Works Engineer (P},
MES, Sriganganagar
3 Garnizon Engmeer,
MES, Sriganganagar.
..... Respondents
By Mr. Mshendra Godara advocate brief holder for
Mr. Vineet Mathur, counse! for the respondents.
ORDEER
[BY XULDIP STNGH, VICE CHATRMAN]
Heard the leanedc counsel for the parties.
2. The applicant had filed this OA. ssmatiing the erder of Annex. AJ1
' dated 5.10.2605 by which reeovery has been proposed to be made fram the salmy

of the applicant on the ground that he has been paid excess amouni while fixing

the pay at ihe higher stage in comparison {o one Shi Sitz Ram. The applicant

submifs thal according to Statement of Fixaticn of pay under Cemiral Civil

in the pay scale of Re. 1200-1200.

figure of Ra. 49,858/ has been arrived at and how and on what basis his basic pay
{
iz being redefermined, recovery has been ordered, therefure, the leamed counse!

argued that his case cannot be compared with the aid Shri Sita Ram, and his pay
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